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IN-THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH,

 JODHPUR.
Date of Order: 27.7.§5.
q.A.Nc.1aa/1g95.
Babg> Lal | | ...Rppiicant‘A
' VERSUS

Indian Council of Agricultural...Respondants.

Research & Ors, -

. Mr., R.%.S%aluja, Counsel for the applicant,

' CORAM :

Hon'ble Mr., Gopal Krishma- Vice Chairman.
Hon'ble Mr. N.K.Verma=- Administrabtive Member.

PER HON'BLE MR. GOPAL KRISHNA s

Applicant Babu Lal in this application under

Sgction 19 of the Administrative Tribumals &ct, 1985

(For—short,ths. Act}), has challenged the order at
R AT RN :

l,ﬂhhé%&géff<z dated 18.3.95 by which the part time
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3. Admittedly, thz applicant has not made any
representation to the concerned authority before

approaching this Tribunal as snvisaged by Section 20

of the Act. In vieu of this fact this application is,
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cikk given to him vas discontinued with effec
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premature and is liable to be dismissed. However, if

licant makes a representation to the concerned

;ﬁy}ui the same shall be decided in accordance uith
@ .

shiaw tﬁﬁﬁé a speaking ordsar.
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( N.K.Usrma ) _ { Gopal Krishna
Member (Adm,) Vice Chairman.
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